HIGH COURT OF JAMMU AND KASHMIR AT JAMMU

(Chief Justice’s Secretarait)

v Yo ke e e ke

Subject:  Promotion of Junior Scale Stenographers as Senior Scale
Stenographers in Subordinate Judiciary of Jammu and
Kashmir Divisions of the State.

Order
No.: /Q 29  Dated: 30-0/- 2o/

Consequent upon qualifying the prescribed shorthand and
transcription test and the approval of the recommendations of the
Departmental Promotion committee (DPC) by Hon'ble the Chief
Justice (Appointing Authority), following Junior Scale Stenographers
are hereby temporarily promoted as P.A.-cum-Senior Scale
Stenographers in the Pay Scale of Rs. 9300-34800 with Grade Pay of
Rs. 4600:

Kashmir division

S. No. Name of the official Present place of posting

1. Khursheed Hussain Zargar Jr. Scale Stenographer, PDJ Court, Shopian.

2. Khurshid Ahmad Mir Jr. Scale Stenographer, Addl. D&S Court,
Sopore.

Jammu division

S.No. Name of the official Present place of posting

1. Anil Verma Junior Scale Stenographer, CJM Court, Udhampur

The posting orders of the promotees shall Pe issued separately.

(By Order)
g\\q’s‘8
(Jaw A
Principal Secretary to
Hon’ble the Chief Justice
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Copy to the:

1. Registrar General, High Court of J&K at Jammu.
2. Registrar Vigilance, High Court of J&K at Jammu.




3-5 Principal District & Sessions Judge Baramulla/Shopian/Udhampur.

6.
7.

8.
9.

Additional District & Sessions Judge, Sopore.
Chief Judicial Magistrate, Udhampur.
........ for information.
Order File.
incharge, NIC, High Court wing, Jammu for uploading the aforesaid
Order in the High Court website. /
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